LOK SABHA

—

Thursday May 11 1978/Vaisghha
21, 1900 (Saka)

e

The Lok Sabha met at Eleven of lhc
Clock

[Mi. Seeaker in the Chan]
PAPERS LAID ON THE TABLE

CErTIFIID ACCOUNTS OF INDIAN SCHOOL
oF MinEs, DHANBAD rOR 1875-76

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) I beg to lay on the Table a
wopy of the Certified Accounts
(Hind1** version) of the Indian
School of Mines Dhanbad, for the
year 1975-76 and the Audit Report
thereon [Placed wn Library See No
LT-2295/78 ]

Ursan Lanp (CEiaNG AND Recus a-
TION) (4TH AMDPT) RULES 1879

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR) 1 beg to lay on the Table a
copy of the Urban Land (Ceiling and
Regulation) (Fourth  Amenfiment)
Rules, 1978 (Hind: ang English wver-
sions) published in Notification No
GSR 571 in Gazette of India dated
the 26th April, 1978 under subasec-
tion (3) of section 48 of the Urban
Land (Ceilling and Regulation) Act
10768 together with an  explanatory
memorandum [Placeq s Library
See No LT-2286/781

—— — -

——— . —

SecoNp REPORT OF JAGMOHAN REpdy

COMML:SION wITt ~ GOVERNMENT

MEMO AND STATEMLNT FOR NOT LAYING
HINDI VERSION OF THE REPORT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRT DHANIK LAL MANDAL)
On behalf of Shr; 8 D Patil, I beg
to lay on the Table —

(1) A copy each of the following
papers sub-section (4) of secton 3

of the Commussiong of Inqury Act,
1952 —

(1) Second Report dateq the
23rd March, 1978 of the P Jagan-
mohan Reddy Commission of
Inquity set up top inqure mnto cer-
tamn allegations agamnst Shri1 Bans,
Tal,  for Ex-Chief Mimster of
Harvana and Ex Union Defence
Minister

(1) Memorandum (Hind: and
English versions) of the Aetion
taken by the Centra] Government
on the above Report

(2) A glalement (Hind; ang Eng-
lish versions) explaining reasons
for not laying simultancously the
Hind) version of the Report men-
tioned at (1) (1) above [Placed
wn Labrary See No LT-2287/78]

STATEMENTS SHOWING ACTION TAKEN ON
ASSURANCES PROMISE ETC GIVEN DUR-
TNC VARIOUS SESSIONS OF LOK  SABHA

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI

**Enghsh version of the Accounts and the Audit Report was laxd on the Table

on the 8th, May, 1978



3  Papers Lad

LARANG SAI): I beg to lay on the
‘Table—

(1) The following statements
(Hindi and English versions) show-
ing the action by the Government
on vaTlous assurances, promises and
undertakings given by the Ministers
during the varioug sessions of Lok
Sabha —

(1) Statement No )

XXIX-Tenth
Session, 1974

(1) Statement No
XXI-Twelth
Session, 1974

|

Ii

(11) Statement No l
J

Fifth 1ok
Subha

IX-Severteenth
Session, 1876

(1v) Statement No
Session, 1877

(v) Statemeny No
Session 1977

(v1) Statement No
Session, 1977

(vi) Statement No
Session, 1878

VI-Turst
IX-Second
V-Third

11-Fou1th

{2) A statement (Hindi and Eng-
hsh wversions chowming reasons for
delay n the Implementation Reporis
l':laced n Library, See No LT-2208/
78]

EmrLOoYEES' P F (AmDT ) ScCHEME, 1978

SHR] LARANG SAI On behalf of
Shry Dr Ram Kirpaj Sinha, 1 beg to
lay opn the Table a copy of the
Employees' provident Funds (Amend-
ment) Scheme, 1978 (Hind: and English
versons) published in Notificaiion No
GSR 602 in Garelte of India dated
the 6th May, 1978 under sub-section
(2) of section 7 of the Employees’ Pro-
vident Funds anq Miscellaneous Pro-
visions Act 1952 [Placed wm Library
See No LT-2208/78)

MorrricATION UNDER CENTRAL ExXCISE
RuLzs, 1944

THE MINISTER OF STATE IN THE
MINIBTRY OF FINANCE (SHRI ZUL-
FIQUARULLAH) I beg to lay on

MAY 11, 1878 Rly. Convention Comm. Report 4

the Table u copy of Notification No.
GSR 273(E) (Hind: and English ver-
sions) published 1n Gazette of India
dafed the 8th May 1978, i1ssued under
the Central Excise Rules, 1944
;P!ar.ed i Library See No LT-2300/
8)

COMMITTEE ON PETITIONS

(1) MINUTFS

ot pfc fwer wom (Fvrmars) & ot
a% A41 11 wfaer 1 qRaT A
wEredt d7aT ¥ TTHAE AN AT gee
LEBERL I

(1) Founra R»roOr1

st gfe fawr wwm & w3l ww wwT 6
arfewt afafr a1 wqu sfmza ama w@

COMMITTFE ON PAPERS LAID ON
THE TABLE

Srx11 Rerort

SHRI KANWAR LAL GUPTA
{Delh: Sadar) Sir I beg to present
the Sixth Report of the Committee on
Paper Laid on the Table

RAILWAY CONVENTION COM-
MITTEE

Twirp RipORT

SHRI KRISHAN KANT (Chandi-
garh) I beg to present the Third
Report of the Railway Convention
Commuttee on Action Taken by Gov-
'ernment on the recommendations con-
itained in their Ninth Report, 1973 on
i"SQc:ﬂ Burdens on Indian Railwaya"

S



